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collected  and  will be placed on  the Table of 
the Sabha in due course. 

9. [Transferred to the 3rd of June, 
1964.] 

EMPLOYMENT OF RETIRED GOVERNMENT 
SERVANTS BY FIRMS 

10. SHRI A. D. MANI; Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether Government are at present 
considering a proposal for prohibiting 
employment by private firms of those 
Government officials who are allowed to 
retire from Government service because of 
bad service record; and 

(b) if so, what are the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI L. N. 
MISHRA):   (a)  No, Sir. 

(b)  Does not arise. 

 

t [FINANCIAL  ASSISTANCE  TO  RESIDENTIAL 
SCHOOLS 

11. SHRI B. N. BHARGAVA: Will the 
Minister of EDUCATION be pleased to state the 
names of the schools which will be given 
assistance out of the provision of Rs. 4 lakhs 
made in the budget for the year 1964-65 for 
strengthening of Residential Schools and the 
amount to be given to eacn of them?] 

 
UTHE MINISTER OF EDUCATION (SHRI 

M. C. CHAGLA): The names of the following 
Schools/Institutions are under consideration: 
— 

(i)     Bhonsale    Military    School, 
Nasik   (Maharashtra). 

(ii)   Sri Ramakrishna Vidyashala, 
Mysore (Mysore State). 

(iii)     Vidya       Bhavan)      Udaipur 
(Rajasthan). 

(iv)  Colvin    Taluqdars      College, 
Lucknow (Uttar Pradesh). 

(v)   Ramakrishna Mission Vidya-pith, 
Purulia   (West Bengal). 

(vi)   Ramakrishna     Mission Boys' 
Home, Rahara (West Bengal). 

No amount has been earmarked for any    
School/Institution.   The   amount 

r( ]  English translation. 


